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STATE OF U. P. Appel I ant (s)
VERSUS

KI SHAN PAL & ORS. Respondent ( s)

Dat e: 31/05/2007 These Appeals were called on for hearing today.

CORAM :
HON BLE Dr. JUSTICE ARI JI T PASAYAT
HON BLE MR. JUSTICE D.K. JAIN
( VACATI ON BENCH)

For Appellant(s)
M. D.K CGoswam, adv.
M. Ait Kumar Pande, Adv.
M. Anuvrat Sharnma, Adv.
M. Jatinder Kumar Bhati a, Adv.

For Respondent (s)

M. MK Verma, Adv.
M. Ranbir Singh Yadav, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

Li st on 19th June, 2007.

(Sukhbir Paul Kaur) (Vijay Aggarwal)
Court Master Court Master



